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Intending bidders are advised to visit the website www.incometaxindia.gov.in and 

www.eprocure.gov.in regularly to keep themselves updated for any  Corrigendum in the Tender 
Documents, till  closing date of submission of bid.  

 
The bid document shall consist of two parts - Technical Bid and Financial Bid. Both bids are to 

be placed in two separate sealed envelopes (clearly super scribing “Technical Bid" and “Financial 
Bid") which, in turn, are to be placed in one sealed cover. Demand Draft/Pay order/Banker's 
cheque towards the EMD should be kept in the envelope containing technical bid only. Bids of all 
the parties whose Financial Bid are not in a separate sealed cover or the rates quoted by 
them find mention in their Technical Bid, shall be rejected forthwith. The forms for both the 
technical and financial bid should be completely filled up. 

 
A. Technical Bid 
 
Technical bid shall be submitted by the bidder only in the prescribed form for Technical Bid 

(Tender Form - A). The bidder must fulfill conditions listed below. The required details and 
supporting documents in this regard should be submitted along with the form for Technical bid. All 
the documents should be properly numbered, legible and enclosed as annexure with the Technical 
Bid. 
 

1. The applicant Agency should have at least 3 years experience in providing Close Circuit 
Television (CCTV) System. The documentary evidence for the same should be submitted along with 
Technical Bid. 

 
2.  The applicant's Annual Turnover in last 3 years i.e. F. Y. 2014-15, 2015-16 & 2016-17 

should not be less than Rs. 50 Lakh in each year from the relevant business. Authentic evidence 
should be submitted such as copies of Income Tax Return along with copies of Balance Sheet and 
Profit and Loss Account for the relevant years. 

 
3. The applicant agency should have at least one reputed client base such as Govt. 

Departments/PSU. 
 
4.   The applicant should also furnish copies of all the registration certificates under the 

various statutes/rules & regulations as applicable in its case such as, GST etc. 
 
5.    The technical bids shall be evaluated based on the available documents submitted by the 

bidder. To assist in the examination, evaluation, and comparison of the bids, and qualification of the 
bidders, the Department may, at its discretion, ask any bidder for a clarification of its bid. Any 
clarification submitted by a bidder that is not in response to a request by the Department shall not 
be considered. The Department's request for clarification and the response shall be in writing. If a 
bidder does not provide clarifications of its bid by the date and time set In the Department's 
request for clarification, its bid may be rejected. 
 
Note: The Department reserves the right to relax all or any of the afore mentioned 
conditions if adequate number of bids are not received. 

 

 

 

 

 

 

 

http://www.incometaxindia.gov.in/
http://www.eprocure.gov.in/
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TENDER FORM “A" (TECHNICAL BID) 

 

 

Sr. 
No. 

Particulars  

1 Name, address & telephone No. 

of the Supplier/Vendor 
 

2 Income Tax Assessment 
Particulars & PAN 

 

3 The number of years of 
experience of providing Close 
Circuit Television (CCTV) 
System 

 

4 

 

Turnover & net worth in the 
past 3 years along with 
documentary evidence. 

F.Y. 2014-15 2015-16 2016-17 

Turn over    

5 Details of reputed clients to 
whom the applicant has 
provided CCTV System 
 

Name & 
Address of 
Client 

Period of 
Contract 

Number of 
clients to 
whom 
CCTV 
System 
have been 
provided 

Nature of 
evidence 
enclosed 
with page 
nos. 
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Documents to be enclosed along with the technical bid 

 

The Agency/Contractor/Firm submitting tender for providing of Close Circuit Television 
(CCTV) System at Aayakar Bhawan, at P-7, Chowringhee Square, Kolkata- 700 069  shall 
enclose the following documents along with the completely filled-up and signed tender Form 
(A) i.e. Technical Bid. 

 

 1. Copy of registration with GST Department 

 2. Copy of GST/Service tax return and VAT return (latest). 

 3. Income Tax Return for the last three years (A. Y. 2015-16, 2016-17 & 2017-18) 
along with duly certified copy of Profit & Loss Account and Balance Sheet. 

 4. Brief profile of the Agency and its clients. 

 5. Experience in the field (Please furnish details of number of existing as well as 
Earlier clients). The experience details should be supported by copies of the contract. 

 

 

 

 

 

 

Signature of Authorized Representative with date: 

Name of the Authorized Representative: 

Name & Address of the Agency: 

Seal of the Agency: 
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B. FINANCIAL BID 
 

Following points should be taken into consideration while submitting the Financial (price) bid. 
  

1. All the rates must be written both in figures and words. Corrections, if any, should be 
authenticated by countersigning. 

 
2. The rates quoted should be exclusive of any taxes, Govt, duties etc. as applicable. Details of all 
applicable taxes, govt. duties etc should be mentioned separately. 
 
3. The quotations should be for per unit of equipments separately for each brand, i.e if there is 
mention of two brands say Brand "A" and Brand "B" in technical bid, vendors are requested to 
quote separately for each brand. 
 
4. The quotations should have break up cost for equipments and installation charges and taxes, 
separately. 

 

Conditions: 
 

1(i)   The Cameras, DVR and other related products should be of a reputed brand with local 
area serviceability. 
 
1(ii) The camera system to be installed should have internationally approved certification. 
 
1(iii) All warranty cards for the equipments supplied shall be duly stamped for purchase and 
submitted to the Department before signing of the Contract. 
 
1(iv)  The servicing of the equipments supplied/installed within the warranty period and beyond 
the warranty period from the Authorized Service Centre shall be responsibility of the Vendor for 
the total period of 03 (three) years after installation. No separate charge for AMC will be given for 
these 3 years. Any call for repairing/maintenance from this office must be attended by the 
supplier within 48 hours. 
 
2. The entire set up of the surveillance system including non-stop functionality and services 
for breakdown/adjustments shall be the responsibility of the Vendor for a period of 03 (three) 
years from the date of installation & commencement of operation. 
 
3. The installation of the DVRs and monitors are to be done in the room of the Caretaker of 
Aayakar Bhawan, and two connections are required to be provided at two other rooms of 1st floor, 
Aayakar Bhawan, Kolkata where the system is proposed to be put in place and shall be finalized in 
the consultation of the Department. 
 
4. Cabling shall be done through proper protective PVC ducking and be aesthetically and 
scientifically laid out according to the existing structure of the building.  A clear plan of the 
cameras & cables lay-out shall be submitted on paper after installation of the system. 

5. Inspection of the premises may be made between 19.04.2018 & 20.04.2018 between 
11.30AM to 02.30 PM. 

6.    The Earnest Money Deposit/Bid Security (Refundable, after completion of Tender 
procedure of Rs. 15,000/- (Rupees Fifteen Thousand only) in the form of Demand Draft/Banker’s 
Cheque in favour of SBI, Esplanade Branch (TR-6 A/c.], payable at Kolkata, has to be submitted  
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